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ORIGINAL_APPLICATION 

V.N. $UGUNAN AND OTHERS VS. SECY. MINISTRY OF FINANCE ANDOTH 

Shri Babu Thomas_for applicant. 

Shrj PS Biju..rep.aCGsC. 
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	 5PM .& AVH 

fr% 
	

Issue notice on admission to the respondents 

returnable on 19th March, 1990. 

19.3.90 	 5PM & AVH 

Shri Babu Thomas_for applicant. 

Shri PS Bjju_rept.scG. 

.. 	 Heard. ADMIT. 

22. 2.90 

Respondents to file Counter affidavit within 

four weeks with ac opy to the learned Counsel f or the 

applicant, who may file rejoinder if any within one 

week thereafter with a copy to the learned counsel for 
the respondents. Both counsel undertakes to file counter/ 
rejoinder within the prescribed time. 

List before Division Bench forfinal hearing on 
Zjth April, 1990. 
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M.P. for joint application is allowed. 

L3.90 
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Mr Babu Thomas for applicant 
Mr VV Sidharthan, ACCSC for Res.1&2 
Mr MR Rajandran Nair for Res-3 

When the case came up for hearing the counsel 

for the applicant submitted that he would like to with- 

d - w the application with liberty to file fresh applica-

tion, if the applicantj have any grievance 	ereafter. 
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,L... ccording1y we close this application as 09  

having 

A copy of this order may be given to the 

counsel for the applicant by 

24-4-go 


